
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATIiON NO 72/2022 (WZ) 

IN THE MATTER OF: 

MR. VIVEK SHESHRAO DHAKNE & 
APPLICANT 

ANR. 

VERSUS 
MAHARASHTRA TOURISM AND RESPONDENT(S) 
DEVELOPMENT CORPORATION 
RESORT & ORS. 

Reply Affidavit on behalf of Central Pollution Control Board (CPCB) 

I, Bharat Kumar Sharma, S/o Shri. D.P Vishwakarma , aged 49 years, working as Scientist 
F in the Central Pollution Control Board, Pune, do hereby solemnly affirm and declare as 
under: 

That I, in the capacity of Scientist 'F° of the Central Pollution Control Board, Pune 
(hereinafter referred as CPCB) am fully conversant with the facts of the case and hence, 
competent to swear this reply affidavit on behalf of CPCB. 

1. That, in the present matter the Hon'ble National Green Tribunal (NGT) directed CPCB as 

follows: 

Earlier in Original Application No. 681/2018, a direction was issued to the following efect 

"10. We also direct CPCB to prepare noise pollution map and identify hotspots and 

categorize the cities with specified hotspots and propose a remedial action plan. Such report 

may be furnished within three months by e-mail at ngt.filing@gmail.com. We are informed 
that in 7 cities noise monitoring mechanism has already been established by the CPCB 

which is functioning on continuous basis and is connected to the server of CPCB. The 
CPCB may consider setting up such mechanism in al the cities which are found to be 

having aoiselevel above approved the threshold. 
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11. We would like to know from the CPCB as to whether any progress in this regurd has been made, ifyes, to what extent? The same shall be submitted before us in the form inge an affidavit within a period of two weeks. We make it clear that though the CPCB made party in this case, but we direct the Registry to send a copy of this order to the CeneRNME Pollution Control Board (CPCB) so that a reply may be filed in this regard by the CPCB within a period of 02(two) weeks" 
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97/03/20: 

2. That CPCB has submitted the compliance and action taken report before the Hon'ble NGT (Principal Bench). The copy of report is attached as Annexure-I. 
3. That list of action taken by CPCB in reference to directions of NGT are summarized below: 

i. Noise mapping helps in providing information on sound level of particular grid of city along with probable sources. It requires specified software and further, software has prerequisites related to infrastructure, base level data, traffic flow etc. To carry out noise mapping, minimum 12 months are required which include tendering and execution of projects. 

ii. CPCB has identified 46 metropolitan cities in 17 States / Union Territories to carry out noise mapping and subsequently identification of hot spots by respective State Pollution Control BoardsCommittees. List of such 46 cities is attached at Annexure-1I. In order to assist, it is decided to prepare methodology to carry out Noise Mapping. Accordingly, CPCB has taken following actions: 

a. CPCB convened meeting on 07/05/2019 with experts of National Environmental Engineering Research Institute (NEERI), National Physical Laboratory (NPL) and Central Road Research Institute (CRRI). Experts of respective organizations shared their experiences of Noise mapping and agreed to developed methodology for noise mapping. 
b. CPCB developed methodology for formulation of noise mapping in consultation with NPL, NEERI and CRRI. 
c. CPCB issued directions under section 181 (b) of the Air (Prevention and Control of Pollution) Act, 1981 to 17 SPCBs/ PCCs for Noise Mapping, ldentifying Hot Spots and Preparation of Mitigation Plan for control of Noise Pollution vide letter no. A- 14011/1/2015-Mon dated 21/06/2019. 
d. CPCB in association with State Pollution Control Boards has laid down National Ambient Noise Monitoring Network in 07 metropolitan cities and installed 70 no. of Noise Monitoring System in Mumbai, Delhi, Kolkata, Chennai, Bangalore. Lucknow and Hyderabad (10 stations in each) under Phase-1 and Phase I of the programnme. CPCB will install additional l156 stations @ 4 stations in 39 Cities. In 25 cities funds are released to SPCBs for installation of network and installation is under progress. 
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c. CPCB formulated Model Tender Document for procurement of Real Time Ambient Noise Monitoring Stations and circulated among SPCBs/PCCs. Funds were also disbursed to respective SPCBs PCCs. Status of Noise Monitoring network is summarized in Annexure-II. 

ii. CPCB vide letter dated 19.06.219 invited proposals from IT Kanpur, CSIR NEERI and NPL for conducting Noise mapping in 07 cities (Delhi, Lucknow, Kolkata, Bengaluru, Hyderabad, Chennai and Mumbai). However, work could not be awarded to institutes due to financial rules and it was decided to invite proposals through E bids via CPPP portal. 

OF IN 

iv. CPCB initiated tendering process and invited e -bids through CPPP portal for carrying out "Noise Mapping, Hot Spot ldentification and Mitigation measures in Delhi". Tendering process is in completion stage and work shall be awarded within 2 weeks. After award of work order, it will take approx. 12 months for completion of project. 

That in light of the above submissions, it is respectfully prayed that CPCB shall abide by any order or directions passed by Hon'ble Tribunal. 

DEPONENT 

VERIFICATION 

Verified at Pune on this . day of March, 2023 that the contents of the above affidavit are true and correct to the best of my knowledge and belief and nothing has been concealed therein. 
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List of Million Plus Cities for setting up of Noise Monitoring Stations 

S. No. Name of State 
S. 

No. 
Name of Million 

Plus City 

Exisiting 
No. of 

Stations 

Station for which Fund 
Released to SPCBs 

Station for which 
fund will be 

released FY 2022-23 

Stations for which 
re-appropriation is 

requested 

1 Andhra Pradesh 

1 Vijaywada 
 

4 
  

2 Vishakhapatnam 
 

4 
  

2 Bihar 3 Patna 
 

4 
  

3 Chhattisgarh 4 Raipur 
 

4 
  

4 Gujarat 

5 Ahmedabad 
 

4 
  

6 Rajkot 
 

4 
  

7 Surat 
 

4 
  

8 Vadodara 
 

4 
  

5 Haryana 9 Faridabad 
 

4 
  

6 
Jammu & 
Kashmir 

10 Shrinagar 
 

4 
  

7 Jharkhand 
11 Dhanbad 

 
4 

  
12 Ranchi 

 
4 

  
8 Karnataka 13 Bengaluru 10 

   

9 Madhya Pradesh 

14 Bhopal 
 

4 
  

15 Gwalior 
  

4 
 

16 Indore 
  

4 
 

17 Jabalpur 
  

4 
 

10 Maharashtra 

18 Aurangabad 
   

4 

19 
Kalyana 

Dombivali   
4 

 

20 Mumbai 10 
   

21 Nagpur 
   

4 
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22 Nashik 
   

4 

23 Navi Mumbai 
  

4 
 

24 
Pimpri 

Chinchwad   
4 

 

25 Pune 
   

4 

26 Thane 
  

4 
 

27 Vasai-Virar 
   

4 

11 NCT Delhi 28 Delhi 10 
   

12 Punjab 
29 Amritsar 

    
30 Ludhiana 

    

13 Rajasthan 

31 Jaipur 
    

32 Jodhpur 
    

33 Kota 
    

14 Tamilnadu 

34 Chennai 10 
   

35 Coimbatore 
    

36 Madurai 
    

15 Telangana 37 Hyderabad 10 
   

16 Uttar Pradesh 

38 Agra 
    

39 Ghaziabad 
    

40 Kanpur 
    

41 Lucknow 10 
   

42 Meerut 
    

43 Prayagraj 
    

44 Varanasi 
    

17 West Bengal 
45 Howrah 

    
46 Kolkata 10 

   
TOTAL 

   

70 52 28 20 
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